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Counsel for petitioner is present. He undertakes to file vakalat for petitioner. Notices
issued to R-1 and R-2 returned unserved with endorsement, addressees are not in the said
address. {ntices to R-3 and R-4 are not returned.

Fresh notices to R-1 to R-4. Petitioner is directed to serve notices on Respondents
No.1 to 4 after collecting the notices from the Registry.

For filing vakalat by counsel for Petitioner and for service of notices on respondents,
posted to 30.03.2017.
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